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The House then adjourned for 

lunch at fifty-five minutes past 
one of the clock. 

3 P.M.  

The House reassembled after lunch at two 
minutes past three of the clock, The Vice-
Chairman (Dr. Rafiq Zaka-ria)  in the 
Chair. 

■ 

THE BUDGET     (RAILWAYS)   1982-
83— GENERAL   DISCUSSION—Contd 

SHRI G. C. BHATTACHARYA (Uttar 
Pradesh): Mr. Vice-Chairman, Sir, the 
railways is an important infrastructure but 
the Government has no policy and 
direction. On the other hand, this vital 
sector has been consistently and 
persistently ignored at the dictates of the 
road transport lobby in the country in 
particular and the World Bank and IMF in 
general who want to cripple our economy 
and development. Sir, I was very much 
disappointed at the plea taken by the 
Railway Minister in the other House 
saying that "under the circumstances he 
cannot give more concessions in freight 
and fare increases." I would not have 
differed with him on this point if his 
budget, his department or his Ministry had 
gone into the question as to why there was 
so much deficit, whether the causes could 
be removed and the position could be 
improved. I do not know whether there is 
any commercial organisation in any 
country--of course, in India many unique 
things happen—where 40 per cent of the 
strength is lying idle. Sir, there are one 
lakh wagons in the Railway Ministry and 
it is admitted that 40,000 wagons are sick. 
If 40 per cent strength of the wagons is 
sick, hew do you propose to improve your 
position? You may increase freight 
charges to any amount, but increasing of 
freight charges has vicious repercussions 
in the sense that it adds to 
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inflation and when it adds to inflation, it 
impedes development and ultimately there are 
other consequences on economy and 
development of the country. Therefore, I 
would like to know: What steps is the Ministry 
taking to bring down this wagon sickness from 
40 per cent to a commercially viable 
percentage, which should not be more than 
five per cent? Therefore, it is horrible that 
sickness of 40 per cent wagons is allowed and 
it is continuing and there is no indication in the 
Budget or in the Ministry's policy. Wagon 
sickness is not the only factor. As I said 
earlier, a lobby is working, other international 
forces are working consistently and 
persistently. Wagon manufacturing has been 
given an absolute cold shoulder for the last 
many years. Sine? mid-60s we are 
manufacturing wagon.. They knew that for our 
developing economy they need more wagons. 
Yt-unfortunately wagon manufacture has been 
neglected; sufficient money has not been 
given. On the one hand, they will impede the 
manufacture of wagons; on the other hand, 
there will be 40 per cent sickness in the wagon 
capacity. 

Thirdly, wagons are being used in large 
scale as godowns. I do riot know whether the 
Ministry is aware, whether the Ministry has 
given thought to it, whether the Ministry will 
find out ways and means of attacking these 
three malpractices, these three factors, which 
are responsible for wagon shortage. Wagon 
shortage means less freight carriage. You may 
say that freight carriage has comparatively 
increased. But *hen, there has been a constant 
war going on between the Railways and the 
Energy Ministry. Energy Ministry says that 
coal is abundantly available at the pitheads but 
there are no •wagons, the Railway Ministry 
says we are giving sufficient wagons but there 
is shortage of coal. You see how the vicious 
circle starts. If coal cannot be carried, if there 
are no wagons, then our energy supply and 

l energy generation will be affected. We do not 
have sufficient coal for our thermal power 
stations. Mr. Sethi's predecessor was saying 
that we are not allowing thermal power 
stations to starve for want of coal. But thermal 
power generation has come down; i* has not 
gone up. So the problem is not solved. There is 
shortage of wagons. That there is shortage of 
wagons is - absolutely clear from the fact that 
there is 40 per cent sickness. And there is no 
fresh manufacturing. And wagons are being 
used for storage or as godowns by un-
scrupulous traders. Then how do you expect 
that your freight carrying capacity will 
increase and how will you be able to earn 
more? That is one aspect. 

If you go to the other aspect, the revenue 
from passenger trains—due to shortage of coal 
it is admitted that more than 600 trains have 
been cancelled. After all, at one time these 
600-odd trains were carrying passengers and 
we were getting money from them. Now you 
have cancelled them because of shortage of 
coal. You say that there is no shortage of 
wagons. If there is no shortage of wagons why 
have you cancelled so many trains? 

Then about steam engines you may have a 
policy. But I see no mechanism to implement 
your policy. Coal with lot of ash content is put 
in steam engines. Naturally the life of your 
engines will become less and consequently the 
hauling capacity of the engines will also be 
affected. 

Now you have set up factories for 
manufacturing diesel locomotives. To import 
petrol we are going in for heavy borrowings 
even by mortagicg this country and by selling 
out thi? country. You will not give attention to 
the supply of quality coal in sufficient 
quantities to our steam locomotives. If you 
manufacture diesel locomotives, you will have 
to import more diesel with all the 
consequences on the economy. 
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Coming to another aspect, I would like 
to say a steam engine or dieiel engine ox 
electric engine can easily hatil 18 to 20 
bogies. But I do not know why not more 
than 8 to JO bogies are attached in each 
train. After all the engine consumes the 
same amount of coal or the same quantity 
of diesel or the same electricity. But you 
are allowing them to draw only half their 
capacity. Antf the result is you are losing 
revenut. 

AN HON. MEMBER: They have no 
coaches. 

' SHRI G. C. BHATTACHARYA: My 
leartied friend is right. There is extreme 
shortage of coaches. They are not in 
shortage just today. Not only wagon 
manufacture was neglected, coach 
manufacture was also neglected. It is 
surprising why the decision to have a 
coach manufacturing factory is pending 
with the Planning Commission. I do not 
know why the Planning Commission is 
taking so much time over this. Coach 
manufacturing cannot start in a day. Or, 
nasi soma other influence been working? 
Whatever it is, they are not able to take a 
decision. My charge is that intentionally 
the scheme for overcoming shortage of 
coaches is being sabotaged. Wagon 
shortage is not a one day affair. 
Consistently this has* been neglected as if 
by design. If you have sufficient coaches, 
you would not have cancelled 600 trains. 
Now there is over-crowding in trains. So, 
that way also you lose revenue. 

You should have an integrated policy 
and you should look at things as a whole. 
One is connected with the other. That 
imagination or that policy is lacking in 
your Ministry. I have not been able to 
find such an integrated policy or 
integrated approach in your Ministry. 

Why is the passenger fare going up? 
Sir, he must be knowing, the Minister, 
that there is racketeering which is going 
on in the railway tickets. Fake tickets,    
duplicate tickets, 

are being sold and the Railway ate 
deprived of revenue to the tune of several 
crores of rupees. They are deprived of 
their revenue. I would like to give the 
example of Gorako-pur only. (Time bell 
rings). Sir, if I talk sense, then you stop 
me; otherwise you will allow. 

THE VICE-CHAIRMAN (DR. EAFIQ 
ZAKARIA): I want you to co-operate 
with me. It is not a question like that. I 
would very much like to hear you at 
length, as long as you like. 

SHRI G. C. BHATTACHARYA: Sir. 
the time allotted for "Others" is one hour 
and twenty minutes. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Please understand. In the 
category of "Others", s^ven speakers have 
been listed and the time allotted is only 
one hour and thirteen minutes. 

SHRI G. C. BHATTACHARYA: That 
is right. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You have already taken 
about 16 to 17 minutes. If I give the ring, 
that means you can take two or three 
minutes more and then you should finish. 
Otherwise, how will the other speakers 
get their time? 

SHRI    G.    C.    BHATTACHARYA: 
Others will not get a chance today 
because you have fixed certain date<?. 
You have fixed the number of days and 
the date; so, others will not get their 
chance. If you just divide the whole time 
by seven, then there will be difficulty 
because your date is fixed and the days 
are fixed, three days or four days and, 
therefore, not more than two or three in 
the cate gory of "Others" will get their 
chance. So, you kindly consider. I will no' 
take a minute more. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA):     All right. 

SHRI G. C. BHATTACHARYA: 
What I was saying is that in Gorakh-pur 
this racketeering in railway tic- 
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kets is going on. You will be surprised to 
know that this racketeering is going on 
there on a large scale and the Railways are 
being deprived of their revenue of about 
two crores per year from Gorakhpur alone. 
The people have got the printing arrange-
ments there. Whenever any person sells 
these tickets, there is no way of checking 
that. They know that +hey can go on 
merrily doing this. Even if somebody is 
caught, you know what happens? I will 
tell you now. The person concerned sells 
the fake tickets and the person who buys 
cannot enter the train. Therefore, he asks 
for the return of his money. By this time 
the man who sold this ticket is away 
because his duty hour is over and the other 
man says that this is a fake ticket. But the 
passenger says, "I have purchased this tic-
ket. So, how can you say that it is a fake 
ticket?" Then there is so much of noise 
and some shouting and some inquiry is 
there and then we do not know what 
happens later. Nothing happens actually. I 
am giving you only the example of 
Gorakhpar. But this sort of thing is going 
on throughout the country. So, the pro-
blem of fake tickets or duplicate tickets is 
also another form of leakage of revenue 
for the Railways. 

Now, Sir, there is another thing and 
about it the less said, the better. It 
happens invariably. You see, tickets are 
not available, that is, reservation is not 
available, when on* tries genuinely. But 
what actually happens is that you need 
net have to give the whole of the value of 
the ticket. Suppose the ticket costs Rs. 
200. You just give Rs. 50 and then you 
board the train. This is a vicious circle 
that is going on in the Railways and this 
malpractice is going on on a large scale. 
So, the Railways are deprived of a large 
amount of its revenue running into crores 
of rupees. Railway tickets would not be 
available, the seats would not be avail-
able, and the berths would not be 
available    But  the     arrangement  is 

this: Don't purchase the tickets. Give him 
one-half or one-fourth of the ticket 
amount and go there and then travel. This 
way the Railways lose their revenue. 

Sir, I am very much unhappy to say 
that things are going from bad to worse in 
the Railways. These malpractices are 
there which are increasing and it is  not  
improving at  all. 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI KALP NATH 
RAI):     Sir.... (Interruptions)    .   ,   . 

SHRI G. C. BHATTACHARYA: Sir, 
today.

.. (Interruptions) 
Only the other day the Railway Minister 
admitted that there are about 80,000 
kilometres of rails which need immediate 
replacement. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN): Eight thousand, not eighty 
thousand. 

SHRI G. C BHATTACHARYA: I am 
sorry. I uttered it wrongly. If it is 8,000, it 
is not a very small thing and if there is 
leakage of vour revenue. You say that you 
are not able to replace this track which is 
responsible also for railway accidents 
because, you say, there is a shortage of 
rails. But I would like to know from you: 
Do you have any inventory control 
process and whether you have ever given 
thought to the inventory control, whether 
it is effective and whether this inventory 
control system is functioning 
satisfactorily? Sir, on the spot officers 
will go and olace orders for things, which 
are not necessary, because they get 
commission. And you do not know that 
hundreds of thousands of railway 
sleepers, rails 



209 The Budget [ 4 MAR. 1982 ]        (Railways), 1982-83 210 

and such other things one sees on the 
road-side or at the railway sidings. And in 
other places they are in abundance. Since 
this inventory control is defective, it is not 
working properly, and they should give 
thought to it how to improve it. This is 
another leakage. Now, what is the result? 
The result is very dangerous. The result is 
that you will have to import the rails. Sir I 
was shocked the other day to hear—I was 
intervening at that time, hut I thought I 
would speak on it when I get an 
opportunity to speak on the Railway 
Budget— that you will import rails, when 
our steel mills are working below capa-
city. If our steel mills are allowed to 
manufacture rails, they can not only 
supply the rails sufficiently for 8000 
kilometres replacement, but even lor 
export. Is it the way of taking the country 
forward? Is it the way of self-reliance? Is 
it the way of more production, about 
which the Prime Minister was speaking 
the other day? You go in for import of 
rails. This is the policy, Sir. 
(Interruptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Please conclude, Mr. 
Rhattacharya, Please don't interrupt him. 
You are eating into his time, Mr. Razi. 
(Interruptions) 

SHRI     B.     C.  BHATTACHARYA: 
He is a good friend. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You be my good friend and 
conclude. 

SHRI G. C BHATTACHARYA: I am 
very much constrained to say that every 
day, every week and every month the 
amenities for passengers are going down 
and down whereas the fares are going up 
and up in much more proportions to the 
amenities— maybe it is catering, safety, 
cleanliness or over-crowding. Sometimes 
it so happens that the condition in bath 
rooms is so nauseating that one does not 
like to enter the bath room but do It in 
pants... (Interruptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): I hope you have not done 
that.    (Interruptions) 

SHRI G. C BHATTACHARYA: I am 
only saying what you can do 
(Interruptions) What else can you do?    
(Interruptions) 

SHRI NARASINGHA PRASAD 
NANDA (Orissa): Are you permitting 
him to do that inside the House? 
(Interruptions) 

SHRI    B.    c.    BHATTACHARYA: 
This is the condition. 

■ 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): How has he misunderstood 
you? You didn't say that. (Interruptions 

SHRI G. C. BHATTACHARYA: I will 
be happy if the Railway Minister will 
understand me. (Interruptions) Sir, I want 
to make another point. I am not being 
parochial. I have Invariably found that 
good coaches, new coaches, maybe First 
Class, maybe Second Class, maybe Air-
conditioned AC Sleeper, are available in 
certain sections of the Railways 
consistently. And in prestigeous trains, in 
important trains, in long-run trains, you 
don't find these new coaches. Those trains 
are deprived of these new coaches. I do 
not know why in certain sections only 
rotten coaches, third-rate coaches, coaches 
from which the things were filtered, are 
given though they are very prestigeous 
trains. I do not know why this thing 
should be done. I am saying, therefore, 
that this sort of thing should not be there. -
1 am not being parochial. But this is not 
proper. Those who are going on long 
journey should get better comforts. For 
shorter journeys, first rate coaches, new 
coaches are provided. After they have 
become useless, then they art transferred 
to other important trains. Such things are 
there. Therefore. I would only request the 
Railway Ministry that they should have an 
integrated approach and they should try 
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to rescue the Ministry from the road 
transport lobby, from the World Bank 
lobby, and from the IMF lobby. He said 
that there is no IMF lobby. What more 
proof do you want than the conditionally 
about the public utility services? You will 
be able to find the conditionality from the 
letter of Mr. Venkataram to the Director 
of IMF that public utility services will 
come up to the cost level. In the case of 
public utility services, whether the Postal 
services or the Railway services or the 
roadways services, during the last two 
years, the cost has come up not once in a 
year but sometimes twice or thrice. 
Therefore, if you say. that it is just 
nothing, then it is not correct. Public 
utility services are now being treated on 
par with other commercial things. It is 
never done. No welfare State has done it. 
Everywhere you see that public utility 
services are highly subsidized. They are 
not equal to the cost. 

Therefore, Sir, what you talk of 
socialist society, now they are going back 
even from a welfare society. Thank you. 
Sir. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Now Shri Kalraj Mishra. 
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"An Act to provide for investing the 
Railway  Board  with  certain  powers or 
functions under    the Indian Railways Act,  
1890." It reads: 

"Whereas a Railway Board has been 
constituted for controlling the 
administration of railways in India, and 
it is expedient to provide for investing 
such Board with certain powers or 
functions under the Indian Railways 
Act, 1890, it is hereby enacted as 
follows: 

1. This Act may be called the Indian 
Railway Board Act, 1905. 

(2) (1) It shall be read with and taken 
as part of the Indian Railways Act, 
1890. 

(2) The Central Government may, 
by notification in the official Gazette, 
invest the Railway Board, either 
absolutely or subject to conditions: 

(a) with all or any of the powers 
or functions of the Central 
Government under the Indian 
Railways Act, 1890, with respect to 
all or any railways; 

(b) with the power of the officer 
referred to in Section 47 of the said 
Act make general rules for the 
railways administered by the 
Government; 

(c) any notice, determination, 
direction, requisition, appointment, 
expression of opinion, approval or 
sanction, to be givan or signified on 
the part of the Railway Board for any 
of the purposes of or in relation to 
any powers or functions with which it 
may be invested by notification under 
Section 2, shall be sufficient and 
binding and if in writing signed by 
the Secretary to Railway Board or by 
any other person authorised by the 
said Railway Board Act in this 
beha>f in respect of the matters to 
which the said authorisation may 
relate and the said Railway Board 
sn?U not in any case be bound in res-
pect of any of the matters aforesaid 
unless by some writing in any 
manner aforesaid...."' 
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THE VICE-CHAIRMAN (DR. 
[SHRIMATI] NAJMA HEPTTTLLA): 
The Minister will now intervene. 

SHRI MALLIKARJUN: Madam Vice-
Chairman, it is needless for me to lay any 
emphasis on the functional integrity of the 
Railways as a whole in the form of the 
greatest ramification and its overall 
interest in relation to the structure of the 
society. Without going much into the 
details, I will just express the whole 
Railway performance in relation to the 
freight movement, in relation to the 
passenger traffic, the entire nucleus on 
which mostly the economic growth of the 
country depends. I will come to the 
passenger sufferings and punctuality and 
safety later on because it is • matter of 
concern to everyone both inside and 
outside the Parliament. 

Madam, in 1976-77, the Railways have 
lifted the originating traffic to the extent 
of 212 million tonnes. Thereafter, in 
1977-78, it had come down by two 
million tonnes, that means about 210 
million tonnes has been transported. 
Afterwards, the freight movement has 
been coiling down and the turn-round has 
gone up to the extent of 16 days. And that 
is how the trend has developed. And later, 
after coming down to the extent of  193.1  
million    tonnes  in    1979-80, 
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there was a change in the Government. I 
am not framing any allegation against the 
previous Government. I am only saying 
how. the assets have been taken over in 
1976-77 and how, in 1980, the present 
Government had to take the liability. 
However, the overall percentage is that 
today,, as it is, the position has come to 
13 lays of turn-round. A day of turn-
round either will add a few crores to the 
exchequer or a day of turn-round gone 
will be a liability of a few crores. 
However, in the present year, 1981-82, 
already a capacity of 215 mill'or tonnes 
has been achieved and we are confident of 
attaining the target of 220 million tonnes 
which has been given. This has been done 
in the interests of developing the 
economy of the country as a whole. 

Now, one of the points which 
Bhattacharyaji has made is that our power 
houses are suffering and starving for want 
of coal. It is not true. Today all major 
power houses have got a stock of 10 to 13 
days coal and even cement plants have got 
a stock of 25 days. As you know, Madam, 
transportation of coal is one of the major 
ingredients in the generation of energy. In 
1980, we were not able ~<-o provide the 
required quantity of e&al to the various 
power houses. But today, after this short 
period of one year odd, it has picked up to 
uch an extent that every day we are load-
ing 11,000 wagons of coal and des-
patching them to the core sectors. So, is 
the case about transporting food-grains. 
This is how a major breakthrough has 
been made within a short period, 
particularly in relation to power 
generation and in relation to the 
production of cement and other fertilizers 
and so on  and so forth. 

Shri Kalraj Mishra has said that there 
are about 500 to 600 trains which have 
been cancelled. Why has it been done? It 
is a simple thing. Steam coal is essentially 
required for running steam locomotives 
plus small industries  like   ceramics,   
paper,   pot- 

tery, etc. Today,_ so far as the availability 
of the steam coal is concerned, it is only 
to the tune of 2000 wagons per day. On 
the contrary, industry plus railway need 
nearly 3,500 wagons of steam coal every 
day. So, unlesi we voluntarily cut dowVv 
the consumption of steam coal on 
railways itself we cannot provide some 
more surjply of steam eoal to industries in 
order to make them survive. In fact, the 
coal requirement of the industries is not 
3000 or 3500 wagons but even more. This 
is why some trains, not affecting the 
operations on a major scale, have been 
cancelled and later they are again been 
restored 

Madam, keeping these achievements in 
view, I would like to convey my 
congratulations to the rank and file of 
railwaymen and for the discipline and 
duty consciousness that they have shown, 
which have helped us to exceed the 
targets. I hope the House will join me in 
congratulating the railwaymen of all 
categories, be they loco running staff or 
others. 

Now, Madam, I come to the question of 
the safety of railway passengers. We are 
equally concerned about the punctuality 
of trains. No doubt, it has increased a 
little bit but it has not reached a 
satisfactory level yet. There are various 
factors involved in the punctuality and 
also the safety, (factors like chain-pulling, 
hose-pipe disconnections and sometimes 
some mechanical defects and also some 
miscreant activities or the activities of the 
anti-social elements, affecting the 
punctuality and safety of the trains. Some 
mechanical defects may develop 
sometimes in the locomotives or even a 
coach may become unfit while running, 
needing to be replaced. All these are the 
factors with regard to punctuality. With 
regard to safety of passengers, safety 
consciousness has been there and in spite 
of that, there were some errors on the part 
of some categories or disciplines affecting 
the safety of the passengers. It is rot only 
a law and order problem but also 
sometimes it becomes a mechani- 
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cal problem which affects the 3afeiy and 
ultimately may; result into an accident. About 
the accidents, of course, we have discussed 
much more. These accidents are being 
minimised. The trend from 1962 onwards has 
been that accidents' rate is coming down. Of 
course, during 1978-77, the number of 
accidents was 700 odd; then it went up to 925 
or 964 and last year the number still went up 
to 1013 and these have been slightly on the 
increase. Now all these safety measures have 
beery intensified; speeial teams have been 
constituted to go into the details of the reasons 
of these accidents. We are taking all care with 
regard to maintenance of rolling stock and 
starting new. innovations to see how best we 
can avoid accidents. The innovations include 
advancement in signalling and 
telecommunication interlocking and various 
other measures. We have started welding of 
rail joints so that nobody can easily indulge in 
any sabotage activity. This is the background 
behind the accidents. So, to develop safety-
consciousness, two teams have been constitut-
ed; they are going round and they are giving 
us all the data and after this feed-back, 
necessary instructions are  being issued  
accordingly. 

So far as maintenance of coaches and 
wagons is concerned, we do have certain 
difficulties with regard to overaged rolling 
stock comprising about 40,000 wagons and 
3150 coaches and locomotives and necessary 
steps are being taken by the Government. 

About periodical overhauling, today we 
need at least to arrange 9300 over-haulings 
per month; whereas we have the capacity of 
8000 odd. This capacity has to be developed 
and necessary facilities have to be provided. 
To augment overhauling capacity, necessary 
facilities are being developed in the yards so 
that there will not be much difficulty to 
overhaul wagons there. Now, special type of 
wagon, Box N, has been recently developed to 
enable carry 4,500 tonnes train loaded on 
existing loop length. A new rake has been 
recently deve- 

loped in the Golden Rock Workshop. 
This will be commissioned on the 
Kiriburu-Bokaro Steel Plant line. This 
is fitted with special air brakes and 
so on. In regard to other matters 
like constraints in development and 
so on ___  

SHRI AJIT KUMAR SHARMA (Assam): 
Madam is he replying or intervening? 

THE VICE-CHAIRMAN (DR. SHRI-
MATI NAJMA HEPTULLA): He is 
intervening. 

AN HON. MEMBER: What typa of 
intervention is this? 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA: Please 
do not interrupt the hon. Minister. Please 
listen to him. You may get some points from 
his intervention and you may mention them in 
your speech. Let him complete his 
intervention. 

SHRI MALLIKARJUN: Madam the 
greatest inhibiting factor, as far as the 
development programme is concerned, is the 
economic factor. Now, in the Plan period, Rs. 
5,100 crores have been allocated. This is quite 
a meagre amount. This meagre amount has to 
be allocated to various sectors like workshops, 
sheds, plant and machinery, rolling stock, 
renewal of tracks, electrification and so on. 
This is quite a meagre allocation in which we 
have to carry out different thftigs. For this 
reason, whatever projects in our hands, 
Government would like to complete them as 
early as possible. Now, 38 lines are under 
construction. They are in various stages of 
completion. Some new lines have also been 
taken up for construction. 

So far as electrification is concerned, one 
hon. Member has suggested that in the 
Perambur Workshop, only EMU coaches 
should be developed. This is not possible 
because we should first complete the 
electrification projects which we have on 
hand, as per schedule.    Of course,    for  this  
purpose, 
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[Shri Mallikarjun] Rs. 450 crores have 
been provided. And by the end of 1983, 
the Waltair-Kirandaul section will be 
completed, the Delhi ring railway will be 
completed and the Madras-Trivellore line 
will also be completed. As far as the 
programme of electrification on trunk 
routes is concerned, they are in progress 
and efforts will be made to complete 
them in target time. 

Madam, with the economic constraints 
on the one side, in order to improve the 
performance of the Railways, keeping in 
view the needs of the operational system 
in future, a suggestion has been made in 
1976 that we should go in for 
computerisation. Since then, many 
committee have been formed. Recently 
also, a committee has been formed 
consisting of the representatives of the 
Railways the Electronic Corporation and 
so on. They have visited foreign countries 
also to see how this system can be 
applied in our country, which system 
would be best suitable and so on, or, 
whether we should prefer indigenous 
sources. This question is under con-
sideration. 

In the end, I would appeal to the 
Opposition that since this is the Pro-
ductivity Year and since each one of us is 
concerned with the Railways, they should 
co-operate with us in order to see how 
best the performance of Railways can be 
improved. Thank you very much. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: 
Shri Syed Sibte Razi. 

SHRI B. SATYANARAYAN REDDY 
(Andhra    Pradesh):    Madam,    what 
about my name? 

THE VICE-CHAIRMAN 'T)R 
(SHRIMATI) NAJMA HEPTULLA): 
His number is fourth. You will come 
afterwards. 

SHRI SUSHIL CHAND MOHUNTA 
(Haryana): Madam, it is our turn to 
speak. 

THE VICE-CHAIRMAN LDR. 
(SHRIMATI) NAJMA HEPTULLA]: Is 
it necessary to start a discussion now and 
waste the time of the House? Let him 
speak now.     (Interruptions) 
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SHRI ARVIND GANESH KUL-KARNI 
(Maharashtra): On a point of order. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: Let 
him speak. 

SHRI ARVIND GANESH KUL-KARNI: I 
am on a point of order. You have to listen to 
me and then give your decision. You cannot 
cow me down, I am not for that. 

Madam, I am not against my friend Sibte 
Razi. Mr. Sibte Razi, you please take it in a 
chivalrous manner. 

SHRI SYED SIBTE RAZI: It is between 
you and the Chair. I do not come in between 
and I do not like to come in between. 

SHRI ARVIND GANESH KUL-KARNI: 
Perhaps you may think that I am opposing 
you, I am not opposing anybody. The system 
in this House has been, one party fields his 
candidate and then one from the ruling side 
speaks. (Interruption^. Please try to 
understand. 

 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: it is 
much better if you sit down and do not waste 
time of the House. 

THE VICE-CHAIRMAN [DR. (SHRIMATI) 
NAJMA HEPTULLA]: It is my discretion. 
Please sit down. 
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THE       VICE-CHAIRMAN        [DR. 
(SHRIMATI)   NAJMA HEPTULLA]: 

I  understand that    because    he  was 
also___  

SHRI ARVIND GANESH KUL-KARNI: 
No, Madam. You are very clever, but 
unfortunately, I. am not. My difficulty is... 

SHRI J. K. JAIN (Madhya Pradesh): I have 
serious objection to this. Why should you say 
"you are clever"? He can say that she is very 
intelligent. You have to admit this fact. 

SHRI ARVIND GANESH KUL-KARNA; 
Mr. Jain's suggestion is quite acceptable to 
me. You are, Madam, intelligent and I am an 
unintelligent man. I want to know from you. 
That is all. We have to respect the position of 
the Chair. But I am on a convention that 
before the Deputy Minister of Railways 
spoke, I wanted to know who spoke. If he is -a 
Congress (I) Member, then you. know the 
chance naturally goes to the Opposition. If he 
is not a Congress (i) Member but an 
Opposition M^n.ber, then again it goes to a 
Congress (I) Member. So please enlighten me 
who spoke, before Mr.  Mallikarjun. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: Okay, I 
will tell you that it was Mr. Narsingh Narain 
Pandey who spoke. But there are many 
Members from the Congress (I) and we hav2 
to accommodate them. (Interruptions} Will 
you please listen to me? Thoy have got longer 
time than the Opposition and we have to 
accommodate more of their Members than the 
Opposition has got. It is not an equal number.   
That is why... 

SHRI ARVIND GANESH KUL-KARNI: I 
understand this now. Is it your discretion, 
Madam? 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: You 
are wasting time. 

SHRI ARVIND GANESH KUL-KARNI: 
Is it your discretion that you want to exhaust 
the entire Congress  (I) list? 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: It is 
not my discretion. 

SHRI ARVIND GANESH KOL-KARNI: 
Or you want to ignore us and then call our 
Members? 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: It is 
neither discretion nor ignorance. 

SHRI ARVIND GANESH KUL-KARNI: 
If you do not want us, we will walk out. You 
can go on with your M:xbers. We will walk 
out; we do not mind that. Why should we it 
here? 

SHRI SUSHIL CHAND MOHUNTA: I 
want to know whether this is your ruling. Just 
a minute, please.. Is it your ruling. 

THE VICE-CHAIRMAN [DR. 
(SHRIMATI) NAJMA HEPTULLA]: Yes, it 
is my ruling. Let him speak. 

SHRI SUSHIL CHAND MOHUNTA: I 
want your ruling on this point whether you 
will invite the second rounders of Congress (I) 
first before exhausting the first-rounders of 
the Opposition parties. 

THE VICE-CHAIRMAN (DR. 
(SHRIMATI) NAJMA HEPTULLA): You 
will see it by the name of the second pe»on 
who is going to speak. 

SHRI SHIVA CHANDRA JHA. Madam, 
my point is... 

THE VICE-CHAIRMAN (DR. 
(SHRIMATT) NAJMA HEPTULLA): Jha 
Sahib, please sit down. 

SHRI ARVIND GANESH KLL-KARNI: 
As your ruling is not as per the convention, in 
protest.   I walk 
out. 

(A,t this stage, some hon. Members left the 
Chamber). 

SHRI RAM LAKHAN PRASAD GUPTA 
(Bihar): I also waik cut against your ruling. 

(At this since some hon. Members left the 
Chamber). 
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IE       VICE-CHAIRMAN        [DR.
RIMATI)   NAJMA HEPTULLA]: 

Reddy, before you speak, I may 
you  what confusion  took  place. 
one who was sitting here before 
ad made    certain   numbers and 

lingly I was following. He had 
certain adjustments in relation 
Opposition. Accordingly I had 

ust   a Member    from Congress 
I hope you will not take it 

jriously. 
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STATEMENT BY MINISTER 

Recent incident in Dacca involving the 
Indian High Commissioner and 
Bangladesh  Security  Personnel 

THE MINISTER OF EX1"CRN'»J 
AFFAIRS (SHRI P. V. NARASIMHA .RAO): 
Mr. Deputy Chairman, Sir I would like to take 
the House into confidence regarding the 
incident which took place in Dacca on Feb-
ruary 25th, in which our High Commissioner 
was involved. 

It is a matter of regret that the concerned 
Bangladesh authorities should have arranged 
surveillance of our High Commissioner in an 
objectionable manner while he was driving 
around Dacca in pursuance of his normal and 
legitimate functions. The 

High Commissioner stopped his car and asked 
his Security Guard to request the occupants' of 
the car following him not to do so. This 
resulted in an altercation which has since been 
exaggerated in the Bangladesh press. 
Unfounded allegations were also made that the 
High Cbm-missioner was interfering in the 
domestic affairs of Bangladesh. Thft House 
will appreciate that in line with Government's 
policy, our Missions abroad, as well as their 
personnel, scrupulously avoid any action 
which might have connotations of interference 
or involvement in the domestic affairs of the 
host country. The High Commissioner has 
since made a demarche to the Bangladesh 
Foreign Office regarding the unfortunate 
incident. 

Government are in touch with the 
Bangladesh Government with a view to 
ending any unwarranted surveillance over our 
Mission and its officers. 

As the House is aware, there has been 
steady improvement in the relations between 
India and Bangladesh and that we have been 
able to make progress in dealing with some of 
the major outstanding matters between our 
two countries. It is the consistent desire of the 
Government of India to continue this forward 
movement towards bettering our bilateral rela-
tions. It is, therefore, our hope that this 
unfortunate incident can be handled in proper 
perspective and will not be permitted to 
become a hurdle in this process. The Bangla-
desh Government have informed us that this is  
also their approach. 

SHRI LAL K. ADVANI  (Gujarat): Sir,  
the hon.  Minister has said: 

"Unfounded allegations were also made 
that the High Commissioner was 
interfering in the domestic affairs of 
Bangladesh." 

The House would like to know as to who has 
made these "unfounded allegations" and at 
what level. 


